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% W  | lik Ĥ TfW | I ipftif SRFWT 
i fa   # Aft ti*£t f̂t,
 ̂̂ y'w«f fa Mnr.49V'̂ *w 
^ ff M̂r wf fa?r(ft- wfhft ft mtit 
t w% fit w

ift fawr | i 1S1 ( ^
\ M  ;f a  wm f«r-̂  %-^ - 
 ̂ m    tft # .

fwnrcf  far̂ rc «fk înpt «if

f ifr  to fa#*ft fa tit*  vfrnft
ftw   % fimf  ̂«rfmT vnr  *** Tfr

$  ̂   fspnff fomzr w ?nf vr

^NfUfTfarr   Tfr  ̂!wV?: f«Fr ?Rf s(»t 

r̂ft ftwmff $ i ̂ r ̂ fâr vt*r# 
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BUSINESS ADVISORY  COMMIT
TEE

Thirty-Fourth Report

THE MNISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SiJRl RAVINDRA  VARMA);  1 
beg to move:
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Shri Bavindra Varmal

  That this Hose .do. aree ith 
the Thirty-forth Hep on of  the 
B siess Advisory Committee pre
sented to the Hose on the th 
May, 1979.

SHRI HARI VISHN KAMATH 
(Hoshanaad):  nder rle 90, I 
move the folloin amendment to the 
motion moved y my hon. friend the 
Minister for  arliamentary Affairs 
and Hard Laor, ease laor is a 
hard portfolio, not a soft one in a 
enine demoray like ors. The 
amendments are to, or rather it is a 
to-fold amendment.

That in the motion,— 

add at the end—

With the modifiation that in 
pararaph .of the Report,—

for ithot any lnh reak’ 
s stitte

ith a lnh reak from
1 .M.— .M.,» (1).

That in the motion,— 

add at the end—

ith the modifiation that the 
Hose do sit on Satrday, the 19th 
May, 1979 from 10.0 A.M.—7.0 
pa ith a lnh reak from 1 
Mi- .M ().

There ill e no  estion Hor on 
that day’  and  are alternative 
amendments, t I have tho ht aot 
this a little deeply, and I have moved 
only Nos. I and .

The  proposal  of the Minister, 
rather of the Bsiness Advisory Com
mittee is that there ill no lnh 
reak from tomorro top to the on
lsion of the session on riday the 
1th. The Committee as a--hole has 
reommended, and the Minister has 
moved the motion that ther* shold 

reak, and it that 
omes to mm that    old he no , 
ltxeh reak,i am sre it ill fe 
ak-reakin, it ill reak or

■■■'MA: Report    '' 0 

m. . i>^ tyt pê
the ak, not the heartl

SHRI HABI VISHN KAMATH: 
or a heart reak there are other 
onsiderations and fators,

I old like to make it lear to the 
Hose, and I am sre all my friends, 
riht, left and entre, ill aree, 
that it ill e a ak-reakin 
rotine for s every day if there is ho 
lnh reak. And  hat does the 
Committee ain y s h a reommen
dation What exatly is the import 
or the impliation  The s m total 
of this is  that they  ant  hors 
extra—one hor eah day on three 
days this eek, riday, Satrday and 
Snday ein holidays, and on five 
day next eek. If e do not have a 
lnh reak, it ill ive them  hors 
extra. Is it not possile, is it eyond 
the it of man, eyond the apaity 
of this Committee and the Hose, to 
aree to the proposition that on the 
last Satrday of this session. 19th 
May, the Hose sits from 10.0 
to .0 ithot a lnh  reak 
or  p to 7.0  ith a  lnh 
reak, I personally  prefer  ith 
lnh reak, and there ill e no 
estion Hor, also on that day, so 

that e have a ood eiht-hor day 
there. I find that the Bailay Minis
ter has reently made a    to the 
railayman of an eiht-hor day. So, 
let s have an eiht-hor day on that 
day,  ith lnh reak from I to
 p.m.

I ent to make another point. It 
has een my experiene drin the 
last fe days of the inanial siness 
dis ssion here in this Hose. I hap
pened one to ome at aot   or 
90, hen the Hose sed to it till 
 p.*tt., later it as extended to 7 pm* 
and I fond to my onsternaton, not 
merely srprise, that there ere only 
five litemfears in tfae Hose.

RO.  .
< mdWa* V: On on* oeettton,
' the*.' eî;>nlf':; .

SBRi HAHI VISHN ICAMATEt: 
There «r* flr 5 mm xrt,    *» 
oaly 1 pet ent of the memership 01
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the Hose. Inldin Chairman, there 
ere  memers. Thi happened hen 
the Enery demands ere ein dis
ssed. Thera as an enereti little 
rop of 5 memers...

RO . . MAVALANKAR: It 
as red ed to  memers.

SHRI HARI VISHN KAMATH: 
Th«re as one Minister one Janata 
arty memer on this side, one mem
er in the entre and to memers on 
the other side, ths distri ted pro
perly. That is ho the Hose arried 
on, siness transated, and demands 
dis ssed. Of orse, the demands 
ere voted pon next day.

It is a preposteros proposition to 
have no lnh reak and arry on the 
siness of the Hose from 10.0 A.M. 

to .0 .M.

There ere o asions drin the 
previos Lok  Saha* also  hen this 
qestion arose and the qestion of 
qor m as speifially raised. The 
first hon, Speaker ot the Lok Saha, 
Dada Sahe Mavalankar hose son 
is ith s in this Hose, and aain in 
the Third Lok Saha, Sardar Hkam 
Sinh  advised the  overnment to 
rin for ard a Bill to amend the 
Constittion, if  they   anted to, 
to amend artile 10, Clases () and
() ith reard to qor m. 1 think 
the Hose ill stltify itself and e
ome a la hin stok if the siness 
is transated ith 1 per ent ̂ of the 
memership of the Hose as it hap* 
pened on that day. That as really
heart-reakin.

Sttl a B BHAMANIAM:  On
vSatrday, yo  ill  have ero 
attendane.

SHRI HARI VtSJHN KAMATH: 
If that f so, yo have it on Monday. 
Bt I do oppose this motion for sittin 
ever̂Jay îhottt any lnh reak.

One l*ft *e ml I have done.

It says:

At any time after the report has 
een presented to the Hose a mo
tion may e moved that the Hose 
arees or arees ith amendments 
or disarees ith the report;

rovided that an amendment may 
e moved that the report e re
ferred ak to the Committee either 
ithot limitation or ith referene 
to any partilar matter:

If my hon. friend, the hon. memer 
from Ranhi, ants that this matter 
may e onsidered y the Bsiness 
Advisory Committee and not e de
ided y the Hose, that it may e 
re-onsidered  y  the  Committee 
afresh* I have no o etion. Let the 
Committee think over it oolly. Let 
them deide this matter. It may e 
referred ak to the Bsiness Advisory 
Committee.

We are no in mid-May—the mer
ry is risin day y day mid-May is 
not far off; it ill shortly e mid-May.

St I

We are omin nearer to the loony 
days—the  adetive  of  too"  is 
loony. -i'Vif

Sir, lookin at yo, I have a hnh 
that yo are disposed to aree ith 
me, I am not sre. The Ministers 
and also yo, Sir, and the hon. Spea
ker have an advantae over s e
ase yo all are not reqired to sit 
in the Hose all day. Bt hen there 
is some important Bi to hih e 
have taled  amendments,  like the 
Lok I Bill and the Speial Corts 
Bill, e have to sit here all day, I 
nderstand that there is a rostor for 
Ministers also oliin every Minister 
to e present in the Hose for one or 
to hor y rotation. I am told, 
there Is s h a roster. rom reliale 
sores I have ot that information.

1.9* rs.

Bt that is honored more in the 
reah rather than in  oservane 
thereof. No Minister is present in the
Hose sometimes. (Iîerrv̂tiom)
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Shri Hari Vishn Kamath

He as a Minister in the olden days 
ana he mst e knoin there   a 
roster hen the Conress overnment 
as here. I kno that, t they e
haved in the same ay, and or Minis
tem are ehavin no etter than the 
Conress Ministers in this respet, 
that is, so for as attendane in the 
Hose is onerned—-not in other res
pets. Therefore, it mst e toned 
p. There mst e a roster lor Minis
ters. As yo are ell aare, I need 
not laor this point, t as far as 
overnment siness is onerned, it 
i the primary responsiility of the 
overnment to ensre a qor m. Of 
orse it is the seondaiy responsi
ility of the Opposition also t, for 
overnment siness, overnment has 
to ensre a qor m and there has to 
e a roster for Ministers. Sometimes, 
st five Memers ond t the si

ness:  Heaven save s, Sir; arlia
mentary demoray annot o on at 
this rate.

So, I move my amendments and 
ommend them for a eptane y the 
Hose.

RO. . . MAVALANKAR: I 
shall e very rief, espeially in vie
01 the fat that my esteemed friend 
Shxi Kamath has ro ht ot the 
point very vividly and effetively. 
(Interrptions)

I hope the Hose ill ear ith me 
for a fe mintes.

The hole point in this. The Be- 
port is o etionale on t o ronds. 
The first is that it does not fake are 
of the fat that qite a lare n mer 
of or friends, hen they ask for dis
ssion, speehes, et., they ome into 

the e*re only an appropriate o a
sion or day hen that parti lar mo
tion is nder dis ssion. They then 
attend, speak and o aay. Bt e
ase the Hose is to e extended 
from 10.0 a.m. to ,0 p.m. or even 
eyond that, ithot Lnh reak, 
î̂  a ̂  of s  ho take thins 

;«' of Xp o ht to

take thins seriosly—and ontine to 
sit her* and ork hard, ill e 
pnished. We don’t merely ome and 
speak, t e also listen. I think that 
is expeted of all of s: We shold 
listen more and speak less.

Therefore, my  point is that this 
kind of report is ivin a premi m 
to those ho *sk for extention of 
time et. to make speehes and o 
a ay, hile some of s ho listen 
to those speehes  and ontine  to 
sit here are ein pnished. This Is 
not fair to the hole system.

My seond point is that this has 
een a lon session—the Bdet 
Session—and  s e ail  kno, the 
onvention is that, drin the Bd
et Session, hen the inane Bill 
is to e passed y a parti lar day, 
y the end of April, in order to have 
more time  for dis ssion  on the 
Demands for rants, every day the 
Lnh reak is t off for nearly five 
or six eeks, drin the dis ssion on 
Demands for rants.  No, if *
have to o ithot Lnh reak all 
the time all the Session rond, I 
am  afraid  this  ill  e a aa 
starter  for the ftre.   One the 
Hose a epts  this  kind  of a
Report,   overnment   ill   ome
aain and aain ith a reqest that 
there shold e no Lnh  Hor
that e shold sit half-an-hor ear
lier and half-an-hor late, that  it 
does not matter if there are only 
five Memers t no qor m shold 
e alled ease the onvention is 
that if e sit earlier or later, no 
qor m shold e alled. The hole 
thin eomes a ridi los sitation* 
We ill not only e  a la hin
stok t I think the ineffetiveness 
of arliament *ill e frther stren
thened and, iii the eyes of the peo
ple at lare and in the eyes of the 
nation at lare, e ill eome not 
only ridi los t meaninless The 
hole exeise eomes fritless in 
, every respet .
' ■to this kind <>f ê asion in e «tron«- 
. esfr: possile ■



There is one thin more. I am flly   only alloin the Memers to make
ith the  ovemment on one point,   speehs and o aay. It is only the
that   overnment  is onsideraly   mirosopi minortty ho take the
ehind shedle in reard to their    arliament seriosly and ho sit and
important leislative measres*  I    ork in the Hose from, say, 10.0
mst admit that all of s I have on-   a.m. to .0 p.m., that are pnished
tri ted to that sitation. After all,    y this.   As my ollea e says,
arliament’s time happens to e s -   even the Memers of the Bsiness
stantially overnment’s time and  I   Advisory Committee and the Mem-
mst admit therefore, that overn-   ers of the other Committees also
ment mst have its o n ay, all the   ome here, make speehes and  o
more ease  some time is taken  aay, ease many of them kno
aay in ero Hor et. In fat, this    hen they are oin to e alled, 
mornin somethin happened,  t I   The hole thin is a ordin to the 
don’t ant to enter into a dis s-    arty, and some of s ho do not
sion on that: nor am I ompetent to    elon to any party have, natrally,
ritiise my ollea es. I shold not   to ait for or trn; e o or. sit-
Bt the point is, there are  other   tin in the hope that e old e
ays of dealin ith the matter. Be-    alled to speak, and sometimes e do
ase more time hoever, is spent on   not et the opportnity to speak also.
non- overnmental thins, hy shold Anyay, that is not very important
the overnment pnish s ho are   The point is this. Why shold s h
seriosly takin the Hose and the   people e pnished The others ho
matters efore it and are sittin    ant more time st speak and o
from  mornin  to evenin  Why  aay. The hole offie, the eere-
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inroads into overnment's time.—    enefits a ood deal y listenin to 
Bt in the proess e, ho take the   my hon. friend from Hoshanaad.
arliament  ork  seriosly  and   Sometimes he refreshes or minds
sinerely; are pnished in the man-   aot history, sometimes he refreshes
ner in hih my friend’s Motion on   or minds aot  the foreasts ne
the adoption of the  Report of the   makes and at other times he arns
Bsiness Advisory  Committee this   s aot hat may happen to or
time has tried to pnish. Therefore,   system If e foro hat e shold
t make this reqest to him. not foro.

shold that happen

Therefore, kindly onvey or re
qest to the Hon. Speaker and to 
other leaders—I don’t ome into the 
pitre t there are party Leaders 
and other leaders—to  sit toether 
and find ot ho est to minimise 
this kind of takin a ay more time 
of the Hose, hih alays makes

tariat, the Reporters, the Wath and 
Ward, all  of them, have to spend 
tne here for the lxry and satis
fation of a fe Memers of ar
liament.   Therefore,  I hope that 
some ne method ill e fond ot, 
so that this kind of report does not 
ome in.

SHRI RAVINDRA VAItMA:  Mr.
Depty-Speaker, Sir,  as sal, one

tim«Meke M* ethe ay« Sr Wh 
yo an stop m By tfis y* *te



So pristine as yors, Madam.

The qestion ' that my hon. friend 
toss fratised is aot the reommenda
tion that e shold foro the lnh- 
reak. I kno that, as far as food 
Is onerned, there is only one o a
sion hen the ord reak* is on
trated ith food, and that Is reak
fast’, and not Itmh-reak\ I rer 
memer readin as a stdent some
thin aot   hat Napoleon  said 
aot armies marhin on empty elli- 
**. I eahnot qite reall  hether e 
said that they old marh or old 
not marh. erhaps, as a professor 
of history, my ho. friend may re
fresh my memory...

SHRI HARI VISHN KAMATH: 
I do not profess; I pratise.

SHRI A E. T. BARROW  (Nomi
na ted-Anlo-Indians);    An army
inarhes on their stomah.

SHRI RAVINDRA VARMA: They 
marhed on their stomah; hether 
"it as empty stomah or hat kind 
of stomah, one does not kno

As far as the proress of Bills is 
onerned, I do not think any  one 
has een raen eno h to s est 
any s h onnetion  eteen the 
passae of Bills and arliamentary 
otte and the state pi ellies.

SHJ HARI VISHN KAMATH: 
Yo sometimes take mediines on an 
empty stomah.

SHRJ HAVINDRA VARMA: The
only point is that e  ant to find 
as many hors as possile  drin 
the day.  The Bsiness  Advisory 
Committee as onfronted ith this 
qestion of findin ot ho many 
hors e an et Jn the days e ite*. 
sittin eftmi thi*tii.Aain and aain 
I this  Htf
fHfe  the Sesiion old  ix- '

yond the 1th, the Bsiness Advisory 
Committee had to find the maxim m 
possile time, that an e tilised* 
The Bsiness Advisory Committee-— 
I sometimes feel tempted to se tiie 
ord—the m h malined Bsiness 
Advisory Committee, onsists of re
presentatives of all the main Oppo
sition,  rops and I may. ithot 
.layin myself open to the hara 
of dislosin hat happened in thp 
ommittee, say  that the s est iqn 
did not ome from the overnment. 
The s estion  ame from  others, 
and there as no disordant voie. 
At that point I said on ehalf of 
the overnment, that if that as the 
vie, e old have no o etion, 
and e old aree ith it. There
fore. it is not a qestion of the o
vernment proposin somethin  or 
tryin to hstle the Hose into a
eptin somethin. This as the na
nimos vie of the ommittee, and 
the overnment areed ith it

As far as foroin the lnh-reak 
> onerned, it does not mean for
oin lnh. It only means sittin 
thro h here. I kno... (Interrp
tions) Let me finish  I never inter
rpted yo. In fat e are ettin 
late for ln. 1 aree ith the hon. 
Memers that there are hon* Mem
ers ho ait thro h in the Hose 
and there are others ho ome, sit 
for oa*e time and then o aay, it 
it, not ease the overnment has 
asked them to ame, ait al o, t 
ease they have other ork  to 
attend tq . .

v .VWCXtrT.-* W«

i;.-
an tan It i not e ffarto k m*

*

Shri Ravindra Varma " time I have ansered and said even
orkin. As far as h mility  i* '  to my learned rofess or, rof, Mava-
nemed, there may   e  many   larikar, that the overnment has no

varieties of h mility. Tlease a ept   intention of extendin this Session
mine as one variety of h mility, not   ^eyond the 1th. iven the sitation

that e do not propose to make any 
proposal to extend the Session e-

15 BAC Report BAC neptit
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ody's onsientiosness or onveni
ene; every memer an dr-a his 
nonlsion. Bi it is > fat that 
at.times there afre not many mem- 
erstn the Hose and this is ease 
every memer has his o n ork to 
attend to inside the  Hose, in om
mittees and else here, as the re- 
presentive of his onstiteny, This 
is somethin that is kno n to all of 
s. This is not somethin for hih 
the overnment  has to e fond 
ilty.

As my hon friend, Mr. Mavalankar 
says, the qestion is somethin aot 
hih all memers shold  ponder, 
omin in, sittin and leavin —to 
hih the hon Speaker has referred,' 
the hon Memers have refereed and 
the hon Rhishmapitamaha of  the 
Bose referred. ....
(Interrptions) Those ho think that 
the ap fits them an se this ap, 
others an se some  other’s ap. I 
do not think that this is  ap hih 
s meant for Mr, Ainth Sahoo. ...»

MR. DE TY-S EAKER:  There
is only one memer ith ap.

SHRI RAVINDRA VARMA:  Mr.
Ainth Sahoo in the ak enh also 
ears a ap, t that is a lak one. 
If he thinks instead of that, this fits 
him, he may do so.

Therefore,, the qestion is one ot 
hon Memers feelin that they shold 
e here. Memers ome, speak and 
o aay. May e it is a ase  of 
reni, idt, vii. This is a qestion, 
hih shold e posed to the on
siene of all memers and not to the 
overnment on the o asion of the 
onsideration of the Bsiness Advi
sory Committee report

Then may him friend s ested that 
lhe session may e extended  for 
another day; We have iven tho ht 
to  andtie eneral opinion  and 
the overnment’s opinion h that it 
Ji n̂    at ttfls point to ex-

.'
tho ht to and, as I said, all Opposi
tion ro  ̂ We present in  the

Bsiness Advisory Committee.   n
fortnately, e do not have the ene*
fit of the isdom of my hon friend 
from Hoshanaad or may friend.. ..

SHRl HARI VISHN KAMATH; 
Keep me ot, ease then I ill not 
e ale to speak in the Hose on this.
SHRI   RAVINDRA   VARMA : 
ite riht, Therefore, I do not ant 
to deny my friend the enefit of the 
fall-ot of his asene from the Bsi
ness Advisory Committee. Bt the 
Hose may ive some eiht at least 
to the reommendations of the Bsi
ness Advisory Committee sine all 
the main Opposition   rops are 
present there, the overnment is also 
represented. As e   elieve   My 
Kamath’s ords  have  very reat 
eiht, I think it may not e very 
ron to think that there is 
eiht to e attahed also to  the 
report  of the Bsiness  Advisory 
Committee:...

SHRIMATI ARVATHI  KRISH- 
NAN: Colletive isdom of the Bsi
ness Advisory Committee.

(     : '
SHRI RAVINDRA VARMA;  Yes, 
the olletive isdom of the Bsi
ness Advisory Committee to  hih 
the hon memer, Comrade arvathi 
Krishnan also ontri tes.

Sir, in the liht of this explanation 
of mine and the diffi lties that  e 
fae and the soltion e have om
monly fond, I ill hope that my 
hon friend ill not insist on  his 
amendment and I ill appeal to him 
not to insist on the amendment. ...

RO  . .  MAVALANKAR : 
Don’t repeat this next time.

SHRI RAVINDRA VARMA; When 
yo said. Don't repeat ihSs it ives 
the impression that the overnment 
is responsile for  it.  overnment 
has eno h thins to e responsile 
fe; t, as far as this is onerned, 
it is a qestion of olletive responsi
ility, as to ho the time of the 
Hose i* to e sed*

tferaft street to that, I vrM
a ept hat yo say. I ill reqest

amamdm*̂  :
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MR DE TY S EAKER:    Mr,
Kamath, sire yo pressin    yor
amendments

SHRI HARI VISHN KAMATH: 
Weil, I do not kno. I am not sre 
ease this is a very nsatisfatory 
explanation.

MR DE TY S EAKER:    In
spite of that, yo old not press it.
SHRI HARI VISHN KAMATH: 1 
st feel pressin one of my amend* 

ments—amendment No. .

My amendments No. 1 and  o to
ether.

MR. DE TY S EAKER: Either 
yo move oth or yo do not press 
for them.

" I W  HABI VISHN 'KAMATH: 
Of orse, I old prefer, if  yo 
aree, at the last moment, it may 
e referred ak to the B.A.C. n
der the proviso, the B.A.C. may de
ide.  I old  move the amend- 
, ment.  And nder the proviso to 
Rle 90, the B.A.C. may re-onsider 
the matter.

MR. DE TY S EAKER:   The
B.A.C. seems to have dis ssed at 
lenth 1 do not kno

SHRI HARI VISHN KAMATH : 
It as perhaps a rsory and desl
tory dis ssion.

SHRI RAVTNDRA VARMA: The 
hon. Memer has a riht to move 
his amendment to send it ak to the 
B.A.C. I do not ontest this. It is a 
qestion of rain aainst time.  If 
yo Send it ak, it takes time and 
a fe hors are lost. Therefore, I 
old appeal to him  to see thins 
pra matially, and not to press them.

SHRI HARI VISHN KAMATH 5 
As via media,  this afternoon the 
B.A.C. may meet to reonsider the 
matter.  And tomorro e aree to 
sit ithot lnh reak and let the 
report ome ak and e shall set 
Whether they stiliinsist on it

;    T D p t irsr1 a*-
:' ̂ the report

erhaps yor vie may e pt to 
the BAX. and they ill retakAet 
if they ant it I think yo do not 
press yor amendment That old 
e etter.

The qestion is;

That this Hose do aree ith the 
Thirty-forth Report of the Bsiness 
Advisory Committee  presented to 
the Hose on the th May, 1979

The motion as adopted.

1.17 hrs

RE: TIME OR IVIN NOTICES 
O ADJO RNMENT MOTIONS, 
CALLIN ATTENTION ETC.

MR.  DE TY- EAKER:  No,
onseqent  pon the hane in the 
series of sittins of Lok Saha, ith 
effet from Tesday, the th May, 1979, 
the noties of  adornment motion, 
allin attention, matters nder Rle 
77 <>r any other noties reqired to 
e iven efore the matter is proposed 
to e raised in  e Hose ill e en
tertained pto 9-0 A.M. on that day. 
The noties reeived after 9-0 A.M. 
ill e treated as noties iven for 
the next sittin.

No, the Hose stands adorned 
till 1-15 hors.

1.1 hrs.

The Lok Saha adorned for lnh 
till ifteen Mintes past forteen of 

the Clok.

The Lok Saha re-assemled after 
Lnh at ifteen Mintes past orteen 

of the Clok.

(Shri N. K, Shk alxa* in the Chafr

(I)''
r'. akteits i* mr DipA* *** 0* 

CoopatAXfinis'


